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STATEMENT RE: DROUGHT
CONDITION IN THE COUNTRY

THE MINISTER OF AGRICUL.
TURE (SHRI F.A. AHMED): May 1 lay
the statement on the Table 7

MR, SPEAKER: Yes.

SHRI F.A. AHMED: | beg to lay on

the Table a statement regarding drought
situation in the country.

SHRI ATAL BIHARI VAJPAYEE
(Gwalior: You will kindly allow a dis-
cussion on 1t.

MR. SPEAKER: Yes.
AN, HON. MEMBER: One hour,

SHR1 ATAL BIHRI VAJPAYEE: How
can one hour suffice ?
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The Hon'ble Members will recall that
we had occasion to  discuss the drought
situation in certain parts of the country
during the previnus Sessiya. At that time,
the anxiely was manly diz to mnadeguacy
of ' resm 13030 rans as 1 r2ialt of  which
sumner crops suffered. Since then, the
monsoon, although delayed, broke out in
the second half of June over differeqt parts
of the country and continued till the first
half of July. Unfortunately, hwever, we
have been overtaken by a dry spell in large
parts of the country since the first half of
Fuly. As a result, sowings of ea‘ly paddy
and the main khanf crops have beea affect-
ed. Reporis of drought conditions during
the curreni ycar have been’ received from
the States of B liir, Gujarat, Kerala, Mani-
pur, Orissa  Rajasthan, Tripura, Uttar
Pradesh and West Bengal Besides these
States, drought conditions are continuing
from the last year in the States of Andhra
Pradesh, Maharashtra and Mysore,

2, The concerned State Covernments
have ondertaken the mecessary relief mea-
sares wherever found peceasary, These
= § sures include:—
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(i) opening of relief works, to pro-
vide employment opportunities
to the affected population and
to provide them purchasing po-
wer. e g. digging and deepen-
ing of wells, tanks, construction
of village roads, etc.

(ii) distribution of taccavi loans:

(iii) arrangements for drinking water
supply;

(iv) distribution of gratuitous relief
to children, nursing mothers and
the old and infirm, and

(v) strenghening of the_public distri-
bution sysiem of foedgrains:
elc.

3. In accordance with the prescribed
procedure for Central  assistance, Central
teams have visited the States of Andhra
Pradesh, Maharashtra, Orissa, Rajasthin and
West Behgal during the current year, and a
team is visiting Tripura currently. A req-
uest for a Central team has also been reces-
ved from B.har receatly, A l-h»: loan assis-
tance to the concerned State Governments,
wherever necessary, has also been provided.

4. The prospects of kharif crops in un-
wrigated areas would dep2nd largely on the
behaviour of the minsda duving the next
few weeks,

S. An emergency food production
programme for imylementation by the
Cenzral and Stare Governmants 1o save
the existing khanf crops to  the maximum
extenl possible, 15 being formulated and be-
ing 1aken up. This ncludes—

(i) putting all existing minor, mer
dium and myor iirigation works
throughyut the couniry into
proper shape to operate roand-
the-clock;

(i) supply.of pumping sets for uti-
lising surface irrigation, where-
vere avatlable, to the maximum
extents

preferential supply of elsctricity
for agricultural purposes;

incomplete
works on a

(iii)

(iv) completion of all
minor irrigation
priority basis;
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(v) arrengements for immediate
supply of fertiljzers and pesti-
cides for top dressing if it rans
within the next 2 or 3 weeks;
and

(vi) formulation of a massive pro-
gramme for rab and summer
production 1o meet the shortfall
1n the khanf crops

& The stock position of foodgrams
both with the Central and the State Govern-
ments continues to be comfortable and all
the reasonable demands of the State Go-
vernments for ther public distribution
system are being fully met At present,
over 1,25,000 fair price shops are function-
ing throughout the country and the State
Governments and Union Territories have
been advised to strengthen the public distri-
bation system in their States

7. While the present situation would
certainly need careful watching and prepa-
redness, it should not occasion any under
alarm We are keeping 12 constant touch
with the State Governments, and with therr
cooperation, we are conhdent of tiding over
any difficult situation which may arise

SHRI DINESH JOARDER (Malda)
The drought conditions in Bengal, parti-
cularly in the districts of Puruha, Bankura,
Malda, West Dmnqjpur and Murshidabad
are very acute Last year, there was flood
devastation whith  continued for three
months The people of West Bengal 3o
affected have lost their homes, hearths,
catle and also tbeir harvest For the last
ten months, there has been no rain parts
cularly 10 Malda and West Dinajpur and
people are dying in hundreds of starvation
Now there 13 famine condition prevailing in
that district The State Government has
totally failed to cope with the suituation or
rise to the occasion It has failed to give
food to the hungry people, instead tt is thre-
atemng them with dire consequences In
this condition, the people of Malda paru-
cularly are helpless

MR SPEAKER . We are going to have
a goneral debate

SHRI DINESH JOARDER. 1draw
the attention of the Central Government to
say that they should take proper steps to
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save the people of Malda from total starva-
tion and death It has been reported 1n the
press also that the Prime Minister had told
the Chief Minister of West Bengal that if
there be any starvation death, the Stgte
Cabinet should resign [ draw the atten-
tion of the Prime Mmster and also say
that the State Government has totally failed
to save the people who are dymmg m hun
dreds In this 20th century and in this age
of civibsation after 25 years of independence
when we are talking of green revolution,
we are still living on the mercy of the
nature If there 1s rain, there 1s flood and
hundreds of thousands of people suffer,
ther homes and hearths and crops and
cattle are washed away, if there 15 no ram,
there s drought, starvation and famine
I draw the attention of the Central
Government and urge them to take prope
steps to save the people of Malda

MR SPFAKFR * The statement 1s
already there We will have some dis-
cussion

12 44 hrs
BUSINESS ADVISORY COMMITTERE

FOURFENTH REPORT

THE MINISTER OF PARLIAMENTRY
AFFAIRS AND SHIPPING AND TRANS.
PORT (SHRI RAJ BAHADUR) 1 beg to
move

“That thiy House do agree with the
Fouiteenth Report of the Business Ad-
visory Commuttee presenied to  the
House on the 31st July, 1972"

MR SPEAKER Motion moved :

“That this House do agree with the
Fourteenth Report of the Business
Advisory Committee presented to the
House on the 31st July, 1972,

SHRI SHYAMNANDAN MISHRA
(Begusara)) | want to draw the attention
of the House to a very disturbing trend to
curtail progressively the durations of
sessions of Parhament There seems to
be an unfortunated consmstent trend in this
matter Last year, we met for only 102
days, whereas we had gone up to 157 days
at one time The avarage number of days



